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Illegal Entry of Foreigners 

*898. SHRI BABURAO PATEL: Will 
the Minister of HOME AFFAIRS be pleased 
to state: 

(a) whether it is a fact that two forei-
liners Mr. Hans Gunter Josef and Mr. 
Franz Kaplan entered Asslm from Pakistan 
without any travcl documents for the pur-
pose of sp}ing for Pakistan and were arres-
ted at Lakshmi Bazaar by the Border Secu-
rity Force; 

(b) the nature of documents and photo-
IIraphic equipment found with them; 

(c) the nationality of these foreigners 
aod the purpose of their illegal visit to 
O\lr /WOuDtry; aod 

(d) the explanation liven b) the foreillD 
embassy concerned for the activities of 
these foreigners 1 

THE MINISTER OF STATE IN;HE 
MINISTRY OF HOME AFFAIRS ~RI 
VIDY A CHARAN SHUKLA) ; [a) The 
two foreigners were arrestcd at Lathi 
Bazaar for not being in possession of 
restricted arca permits. They had passports 
and valid tourist visas issued by the Deput) 
High COll1mi~siol1er of India in Dacca: On. 
the present occasion they had entered India 
from Ceylon and had come to Assam from 
Calcutta. Government have no material 
to show that they had entered Assam for 
the purpose of spying for Pakistan. 

(b) Besides their passports and a travel-
lers cheque book, they were in possession 
of maps of Assam and NEFA. No photo-
graphic equipment was found on thelll. 

(c) and (d). Mr. Josef is a German 
national. Mr. Kaplan had an Austrian 
passport. However, the Austrain Embassy 
have informed Government that Mr. Kaplan 
is not an Austrian citizen and tha1 the 
passport is<ued to him has been cancelled 
subsequently by the Austrian Government. 
Considering the nature of their visas, which 
were valid. the purpose of their ~isit to 
this country was tOllrism. No reference 
to the Embassies was necessary on their 
activities. 
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Complaints Pending with the District 
Judge, Deihl. 

5197. SHRI LATAFAT ALl KHAN 
Will the Minister of HOME AFFAIRS be 
pleased to state the number of applications 
under Sections 476/479 A. C. P. C, and the 
COi11ploi;;t:; agoins! illegalities in the court 
and the disappearance of documents pending 
with the District Judge, Delhi 7 

THE MINISTER OF STATE IN MINI-
STRY OF HOME AFFAIRS (SHRI VIDYA 
CHARAN SHUKLA) : Number of 

applications u/s 476/479 A 
c.P.c. [lending witht he Dis-
trict & Sessions Judge, Delhi- One 
Complaints against illegal-
ities in the court and disap-
pearance of documents- Seventy-five. 

Money Received by Dr. George Tho .... of 
Kerala From U.S.A. ( 

5198. SHRI BABURAO PATEL ~: Will 
the Minister of HOME AFFAIRS be pleaacd 
to state: 

(a) whether it is a fact that Dr. GCOlIe 
Thomas of Kerala has received a biS dona-
tion of 50,000 dollars and six thou .. nd 
dollars per month for his newspaper "Ker-
ala Dhwani" from U. S. A.; 

(b) if m. the names of tbe donorlJ and 
the purpose stated by them for the donatlOo 
and the monthly contributions; 




